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83 Written Answers

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATSUBBAIAH) : (a) and (b) The
requisite information in respect of officers

belonging to the Indian Administrative Service,

Indian Police Service and Indian Forest
Service who were serving at the Centre on
tenure deputation (excluding those working in
public enterprises or on foreign assngnments)
as on 1.1.83 is indicated below :

1L.A.S. [LPS. LFE.S.
1. Total 638 27 2
2. Number of
SCs/STs out
of the total 44 3 —

(c) Posts of and above the rank of Under
Secretary at the Centre are normally filled by
drawing officers from All India Services and
other organised Central Services Group ‘A’
on the basis of suitability, keeping in view the
specific requirements of each post and the

qualifications and experience of the officers on |

offer for central deputation. Since these posts
are normally filled on tenure deputation basis,
there is no reservation provided for Scheduled
Castes/Scheduled Tribes in these Iposts. How-
ever, recruitment rules in respect of various
Services, including the Indian Administrative
Service, the Indian Police Service and the
Indian Forest Service, from which officers are
drawn to man the posts in Centrai Secretariat
provide for reservation for Scheduled Castes/
Scheduled Tribes. Moreover, whenever cadre
controlling authorities of different cadres are
requested to suggest names for central deputa-
tion, they are advised to give due considera-
tion to eligible Scheduled Caste/Scheduled
Tribe officers and names of Scheduled Caste/
Scheduled Tribe officers so recommended are

considerd while making placements at the
Centre.
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Implementation of Reservation Quota of SCs/
STs in Cabinet Secretariate, RAW

7146. SHRI KESHAORAO PARDHI:
Will the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that rcse'rvalion
quota of Scheduled Castes and Scheduled
Tribes is not implemented in the Cabinet
Secretariat Research and Analysis Wing in
recruitment, departmental competitive exami-
nations and promotions, etc., for the last
three years ;

(b) if so, the reasons therefor ; and

(c) if not, the details of the implementatio n
of the reservation quota separately for recruit-
ment, departmental competitive examinations
and promotions ?





